
CCNTfAL /11N 1519 ATItJE TR IUNAL 

CALcUTTA BENCH 

4 No. TA 43 of 97 	 D ate of order : 92,98 

(CO 10406..w/85) 

Present : Hon'le {lr.Just ice S.N.M2llick, ViceChirun 

Hon 'ble Mr,5 .Das!uta, Administrative Member 

!• SG PIUNSHI 

Is 	- 

AIR FORCE 

This Transfered Airilication Na,43 of 97 ariss out or 

CO 10406_,,/85 which has been received from the Hih Court, Calcutta 

on transrer. In the Writ Petltin the oetltioner descrjes himself 

as a Permanent Commissioned Officer (Flying Branch) in the Indian 

Air Force and has souiht for certain reliefs against the Union of 

India respondent No.1, Chief of Air St5P, Air Headquarters, RVp 

Netj Delhi as respondent Nc.2 and other 50  This Tribunal has n juris-

diction t entertain such aplication 0  Accsrdinly the application 

alonq with the records are transmitted lack to the Hon'ble uhi,h 

Court, Calcutta forthjith by the Registry by a secj21 mes5ener, 
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